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rfiro ?h-ro fto 9(er), drfi=s 9.1.1975
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HTo tF'To fto 200(3T) , alts 29.3 1978
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qTo o'lo fro 672(3fl ffft€ 28'9 1999

qTo iF1o fro 868(3r) erfiq tS.t 1'2000

{Tro tr'to fto 69(3{) frrfiq 5.2.2001 3ltt

ttlo 6-10 fro 29(al)drtq 19'4'2002
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MIIIETRY OF AGRICTJLIIJRE

@epanment dAgrio turc and Cmperation)

NOTINCAIION

New Delhi, the I 8th Nc,vember, 2002

G.s.R 772 (f,)- ln elxercise of the powers conferred by subrclause(ii)
dclause (e) of section 3 cf the lnsecticides Act, 1968 (46 of 1968), the Central
Government, after cc;lsultation with the Central lnsecticides Board, hereby
includes the fortowing substances in the Schedule to the said Act, namely:-

THE SCHEDULE
[See section 3 (e)]

List of lnsecticides

"Fenamidone (S) -1 -anilino -4 - methyl -2-methylthio-4
-phenylimidazolin-5-one

Flutriafol (RS) - 2,4' -d if luoro-a lp ha - (1 H -1,2,4-lri azol 1 -

ylmethyl) benzhydryl alcohol

Bifenazate isopropyl 3-(4-methoxybiphenyl-3yl) carbazale

Pyriproxyfen 4-phenoryphenyl (RS)-2-(2-pyridylory)propyl
ether

lprovalicarb isopropyl 2-methyl- 1 -[(1 -p-tolylethyl)
carbamoyl] - (S)-propylcarbamate

Clothianidin (E) -1 -(2-chloro-'1,3{hiazol-5-ylmethyl)-3-
methyl-2-nitroguanidine

Mesosulfuron-methyl methyl 2 {3-(4,6dimethory pyrimidin-2-yl)
ureido-sulfonyl]-4-methane sulfon-amidomethyl
benzoate

lodosutf uron-meth yl-sodium methyl 4-iodo-2-[3-(4-methotry-6-metft yl-1,3, 5-
triazin-2-yl)-ureidosulfonyl benzoatd,sodium
salt. t
ethyl $trichlor omethyl-1,2,4-thiadiazol-S-yl-
ether

Etridiazole
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\',rc:The following notifications were issued earlier to amend the SCHEDULE tc, the
lnsecticides Act, 1968 (46 of 1968), and published in the Gazette of lndia vide number

P ri.: ll -l

1

2.
3
4.
5.
6.
7.
8
9
10
11.
12.
13,
14.
15
16
17.

G.S.F:. 9(E), dated 9.1.1975,
G.S FI 823(E), dated 28.9.1976,

G.S.R 200(E), dated 29.3.'t978,
G.S.R 574(E), dated 6.'t0.1979,
G.S.R 32(E), dated 12.2.1980,
G.S R. 500(E), dated 18.6.199S,
G.S.R,839 (E), dated 14.11.199s,
G.S R.31(E), dated 15.1.1987,
G.S R.730(E), dated 30.10.'r995,
G S.R. 10(E) dated 3.1.'t996,
G.S.R. 538(E), dated 21.1 1. 1996,
G.S R. 621 (E), dated 27.10.i992,
G.S R 224(E) dated 26.3.1999,
G.S.R 672 (E) dated 28.9.1999,
G.S R 868 (E), dated 15.11.2000,
G S.R 69 (E), dated 5.2.2001 and
G S F.291 (E), dated 19.4.2002.
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